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Stenographers attaChed "ilb Senior-Scale 
Officers on Northern Rail .... y 

9465. SHRI VIDYA DHAR BAJPAI I 
Will the Minister of RAILWAYS be pleased 
to state the Dumber of stenographers grade 
,Rs. 130-300 working with senior seale 
officers and above on the Northern Railway, 
Division-wise? . 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH) : Information is 
being collected and will be laid on the Table 
of the Shbha . 

Representation or Rail"ay Stmograpbers 

9466. SHRI SURA] BHAN I 
'SHRI RAM SWARUP 
VIDYARTHI : 

SHRI OM PRAKASH TY AGI : 
SHRI NARAIANSW ARUP 
SHARMA: 

KUMARI KAMALA KUMARI I 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is fact that Stenographers 
working on the Indian Railways have repre-
seDted to the Railway Board for redressal of 
their certain grievances; 

(b) if so, the details of demancls; and 

(c) the reaction of Government on each 
of their demands? 

THE MINISTER OF RAILWA YS (DR.. 
RAM SUBHAG SINGH) :' (a) to (c). Yes. 
The Stenographers have been mainly demand-
ing aD improvement iD their scales of pay 
ilod prospects of promotion. These have 
been considered by Government and it was 
held that in view of the improvements already 
effected from time to time, no further im-
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provcment in the scales of pay and avenue 
of ~t  was justified. However, the 
question of providing some relief, to Class 
III staff, including the category of Steno-
graphers, Who have been at the maximum 
of their pay scales for some time is under 
investigation. The examination will ~ 

~ ete  as SOon as possible. 

Stenographers on Railways 

9467. SHRI RAM SWARUP 
VIDYARATHI: 

SHRI OM PRAKASH TY AGI : 
KUMARI KAMALA KUMARI 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the Northern 
Railway Administration have been tte ~ 

tive to the implementation of Railway 
B3ard's directives in  regard to betterment of 
the lots of Stenographers working on the 
Indian Railways; 

(b) if so, the reasons thereFor; 

(c) whether G3vernment propose to 
streamline the procedure in regard to quick 
disposal and correct interpretation of the 
representations b:ing submitted by the Steno-
graphers; 

(d) if so, the details of such procedure 
and if not, the reasons therefor; 

(e) whether Government propose to lay 
down certain set action to be taken against 
erring officials if the representations are not 
disposed of in time or wrongly dealt with; 
and 

(f) if so, .the details thereof and if not, 
the reasons thereFor? 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH): (a) to (fl. 
Though, due to administrative reasons, t ~ 
has been some delay on the part of the 
Northern Railway Administration in imple-
menting Railway Board's orders regarding 
gradation of Stenographers, it cannot be said 
that they have been inattentive in this regard. 
Instructions already exist for speedy disposal 
of staff representation. No time limit has 
been 8r can be prescribed for disposal of 

staff representa tions a., this depends mainly 
upon the nature of the demand made. As 
such, there is no question of taking action 
againsi any official dealing with representa-
tion. 

Replacement of Compauy Law Board 

9468. SHRI CHENGALRA Y A 
NAIDU: 

SHRI N. R. LASKAR : 
SHRI R. BARUA : 

Will the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state : 

(a) whether it is a fact that a suggestion 
to replace the present Company Law Board 
witb an independent board consisting of ex-
perts in diFferent fields was made at the 
seminar held on the 30th March, 1969; 

(b) if so, what were the other suggestions 
made in the seminar; and 

(c) how far they have beea agreed to 
by Government? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) A suggestion to this effect 
was mooted in one of the papers read at 
the seminar on 'Government Regulation of 
Private Enterpriso' held at the Indian Law 
Institule. 

(b) Soveral pa!",rs containg various 
suggestions about differenl aspects of ~

vcrnment regulation of private enterprise 
were read at tbe seminar. 

(c) Tbe seminar did Dot make any 
attempt to arrive al a consensus or to make 
any positive recommendations. on these sug-
gestians. Hence the questIOn doe, Dot 

arise. 

Hindi Translators in . di.islonal and 
extra di.lsional offices of Northern 

Railway 

9469. SHRI RAJDEO SINGH: Will 
Ibe Minister of RAILWA YS be pleased to 

stale :' 




